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NHRC takes notes of death of workers at a chemical factory

https://www.thestatesman.com/india/nhrc-takes-notes-of-death-of-workers-at-a-
chemical-factory-1503246729.html

The Commission has sought a detailed report from the CS and the DGP in the matter
within four weeks.

The National Human Rights Commission (NHRC) on Monday issued notices to
Gujarat’s Chief Secretary (CS) and Director General of Police (DGP) over the death of
seven workers after a blast at a chemical manufacturing factory in Surat.

The rights body issued the notices taking suo motu cognizance of a media report that
seven workers died and 24 were injured after a massive blast at a chemical
manufacturing factory in Surat on November 30.

The Commission has sought a detailed report from the CS and the DGP in the matter
within four weeks.

The rights body said the report should include the status of the FIR registered by the
police, medical treatment of the victims and compensation if any, granted to the next of
kin of the deceased persons and the injured.

The Commission said it would also like to know about the action taken against the
delinquent persons responsible for the tragedy.

The rights body has observed that the reported explosion in the tank filled with
inflammable chemicals, prima facie, indicates possible negligence on the part of the
factory management which requires an investigation as the incident has resulted in
human rights violations of the victim workers.
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NHRC issues notice to Gujarat govt over death of 7 workers at Surat
chemical factory

https://www.indialegallive.com/top-news-of-the-day/news/nhrc-surat-factory-blast-
qujarat-government/

The National Human Rights Commission (NHRC) has taken suo motu cognizance of a
media report that seven workers died and 24 were injured after a massive blast at a
chemical manufacturing factory in Suraj on November 30, 2023.

The Commission has observed that the reported explosion in the tank filled with
inflammable chemicals, prima facie, indicates possible negligence on the part of the
factory management which requires an investigation as the incident has resulted in
human rights violations of the victim workers. Accordingly, it has issued notices to the
Chief Secretary and the Director General of Police, Gujarat calling for a detailed report
in the matter within four weeks.

The report should also include the status of the FIR registered by the police, medical
treatment of the victims and compensation if any, granted to the next of kin of the
deceased persons and the injured. The Commission would also like to know about the
action taken against the delinquent persons responsible for the tragedy.
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NHRC Notice to Gujarat Govt on Factory Tragedy

https://newskarnataka.com/india/qujarat/qujarat-factory-tragedy/04122023

Surat: The Gujarat Chief Secretary and Director General of Police (DGP) have received
a notice from the National Human Rights Commission (NHRC) requesting a thorough
report on the tragic event that resulted in the deaths of seven workers at a Surat-based
chemical manufacturing factory.

On November 30, there were seven fatalities and 27 injuries from the incident.The
explosion, which is said to have happened in a tank containing extremely flammable
chemicals, has prompted the NHRC to open an investigation into the event due to
concerns about potential factory management negligence.

The NHRC has sent formal notices to Chief Secretary and Director General asking them
to provide a detailed report within a span of four weeks.It has asked the officials said
that the report must encompass various crucial aspects of the incident, including the
status of the First Information Report (FIR), details about the medical treatment received
by the victims, and any compensation that may have been granted to the families of the
deceased and the injured individuals.The NHRC is also seeking information regarding
the actions taken against those deemed responsible for the tragic incident, aiming to
ensure that justice prevails for the affected workers.
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NHRC issues notice to Gujarat govt over chemical factory blast
tragedy

https://www.daijiworld.com/index.php/news/newsDisplay?news|D=1146163

Surat, Dec 4 (IANS): The National Human Rights Commission (NHRC) has issued a
notice to the Gujarat Chief Secretary and Director General of Police (DGP) seeking a
comprehensive report on the tragic incident which claimed the lives of seven workers in
a chemical manufacturing factory located in Surat.

The incident took place on November 30 where seven were killed while 27 sustained
injured.

The explosion, which reportedly occurred in a tank filled with highly inflammable
chemicals, has raised questions about possible negligence on the part of the factory
management, prompting NHRC to launch an investigation into the incident.

The NHRC has sent formal notices to Chief Secretary and Director General asking them
to provide a detailed report within a span of four weeks.

It has asked the officials said that the report must encompass various crucial aspects of
the incident, including the status of the First Information Report (FIR), details about the
medical treatment received by the victims, and any compensation that may have been
granted to the families of the deceased and the injured individuals.

The NHRC is also seeking information regarding the actions taken against those
deemed responsible for the tragic incident, aiming to ensure that justice prevails for the
affected workers.
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Surat Chemical Factory Blast: NHRC Points Finger At Management's
Negligence In Tragedy That Left 7 Dead, 24 Injured

https://www.freepressjournal.in/india/surat-chemical-factory-blast-nhrc-points-finger-at-
managements-negligence-in-tragedy-that-left-7-dead-24-injured

It has issued notices to the Chief Secretary and the Director General of Police, Gujarat,
calling for a detailed report on the matter within four weeks.

The National Human Rights Commission (NHRC), India, has taken suo motu
cognizance of a media report that seven workers died, and 24 were injured after a
massive blast at a chemical manufacturing factory in Surat on 30th November 2023.

Commission observes possible negligence

The Commission has observed that the reported explosion in the tank filled with
inflammable chemicals, prima facie, indicates possible negligence on the part of the
factory management, which requires an investigation, as the incident has resulted in
human rights violations of the victim workers.

Accordingly, it has issued notices to the Chief Secretary and the Director General of
Police, Gujarat, calling for a detailed report on the matter within four weeks.

Call for detailed report

The report should also include the status of the FIR registered by the police, medical
treatment of the victims, and compensation, if any, granted to the next of kin of the
deceased persons and the injured. The Commission would also like to know about the
action taken against the delinquent persons responsible for the tragedy.
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Surat chemical plant explosion: NHRC issues notice to Gujarat govt

https://www.deccanherald.com/india/qujarat/surat-chemical-plant-explosion-nhrc-issues-
notice-to-qujarat-govt-2796399

The commission would also like to know about the action taken against the delinquent
persons responsible for the tragedy.

New Delhi: The National Human Rights Commission (NHRC) has issued notice to the
Gujarat government seeking a detailed report on the death of seven workers in a blast
at a chemical manufacturing factory in Surat.

The commission said it has taken suo motu cognisance of a media report that seven
workers died and 24 were injured in the incident on November 29.1t has been observed
that the reported explosion in a tank filled with inflammable chemicals, prima facie,
indicates possible negligence on the part of the factory management, which requires an
investigation as the incident has resulted in human rights violations of the victim
workers, the NHRC said.

It has issued notices to the chief secretary and the director general of police of Gujarat,
calling for a detailed report in the matter within four weeks.The report should also
include the status of the FIR registered by police, medical treatment of the victims and
compensation, if any, granted to the next of kin of the deceased persons and the
injured, the NHRC said.The commission would also like to know about the action taken
against the delinquent persons responsible for the tragedy.



DECCAN HERALD, Online, 5.12.2023

Page No. 0, Size:(0)cms X (0)cms.

Odisha forms medical boards at district level to assist transgenders

https://www.deccanherald.com/india/odisha/odisha-forms-medical-boards-at-district-
level-to-assist-transgenders-2796088

Chief District Medical and Public Health Officer (CDM&PHO) has been appointed as
chairman of the six-member medical board while district medical officer (medical
superintendent) is the member convenor.

Bhubaneswar: The Odisha government has set up medical boards at the district level to
assist transgender persons, a health department order said.

The Health and Family Welfare department has constituted medical boards at district
level for consultation, treatment and counselling facilities for transgender persons during
their sex reassignment surgery, it said.

The medical boards have been set up as per the recommendation made by the National
Human Rights Commission (NHRC) to central and state authorities.

"As per the advisory issued by NHRC for ensuring the welfare of transgender persons to
the union and state government, in order to enhance the welfare and rights of
transgender persons, a district level medical board is hereby constituted....to assist
transgender persons regarding their health issues," said the order issued by the
department on December 1.Chief District Medical and Public Health Officer
(CDM&PHO) has been appointed as chairman of the six-member medical board while
district medical officer (medical superintendent) is the member convenor.Specialists in
surgery, obstetricians and gynaecologists, psychiatry or mental health and a clinical
psychologist are the other members of the panel.

As per the order, the board will meet as and when required as per requests received
from transgender persons.Last month, complying with another recommendation made
by the NHRC, the Odisha Higher Education department had directed registrars and
principals of all the universities and degree colleges in the state to ensure the safety of
the transgenders on campuses.The department had requested the educational
institutes to protect gender non-conforming students from bullying, harassment or other
forms of violence in their respective jurisdictions.On September 26, the NHRC had
issued the advisory to the central and state governments and UT administrations to
ensure the welfare of transgender persons.
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NHRC issues notice to Gujarat govt. over death of 7 workers at
chemical factory blast

https://www.thehindu.com/news/national/other-states/nhrc-issues-notice-to-qujarat-govt-
over-death-of-7-workers-at-chemical-factory-blast/article67604509.ece

The commission observed that the reported explosion in the tank filled with inflammable
chemicals, prima facie, indicates possible negligence on the part of the factory
management which requires an investigation

The National Human Rights Commission (NHRC), on Monday, issued notice to the
Chief Secretary and the Director General of Police, Gujarat, calling for a detailed report
of the incident in which seven workers died and 24 got injured after a massive blast at a
chemical manufacturing factory in Surat.

The incident took place on November 30th. The commission observed that the reported
explosion in the tank filled with inflammable chemicals, prima facie, indicates possible
negligence on the part of the factory management which requires an investigation.

In their report, which needs to be submitted to NHRC in four weeks, the CS and DGP of
Gujarat have to include the status of the FIR registered by the police, medical treatment
of the victims and compensation if any, granted to the NoK of the deceased persons
and the injured. The Commission has also asked for details of the action taken against
the delinquent persons responsible for the tragedy.
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More Than 10 Thousand CCTV Cameras To Be Installed In MCD
Schools

https://www.india.com/news/delhi/more-than-10-thousand-cctv-cameras-to-be-installed-
in-mcd-schools-delhi-nhrc-delhi-police-6559990/

The decision has been taken following the cases of sexual assaults in MCD-run
schools.

CCTV Cameras In MCD Schools: Delhi’s civic body the Municipal Corporation of Delhi
(MCD) on Monday said that it will install 10,786 CCTV cameras at 786 school sites. The
cost of placing these cameras would be around Rs 25 crore. The statement issued by
the MCD says that each MCD school will be installed with 10 IP-enabled Vandal Dome
cameras and five bullet cameras to ensure the safety and security of students.

The decision has been taken following the cases of sexual assaults in MCD-run
schools. The civic body had earlier announced that it would install 15 CCTV cameras
and recruit nearly 3,000 security guards.

The MCD said that the erstwhile southern and eastern corporation had installed 15
CCTV cameras in each of its 399 schools. However, of 529 schools in the erstwhile
northern corporation, only 480 CCTV cameras were installed in 120 schools, four in
each.

The areas where the CCTV cameras will be installed include Shahdara North, Shahdara
South, Civil Lines, City SP, Karol Bagh, Narela, Keshavpuram, Rohini, Southern,
Western, Central, and Najafgarh areas.

A Hard Disk of 2 TB capacity will be attached to each camera to store recording and
cameras will be connected with a 50 MBPS internet connection, the statement said.

The CCTV cameras will be installed at vulnerable points and will have night vision
capabilities. They will have motion sensors and will start recording upon detecting any
movement, the statement said.

‘With the help of the internet connection, the CCTV cameras can be accessed from
anywhere. The agency selected to install cameras will provide four years AMC along
with one year warranty,” the statement said.

In February, the National Human Rights Commission (NHRC) sought a report from the
Delhi government and Delhi Police in connection with the alleged sexual assault against
a class 3 girl inside an MCD school.
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In March, another case of alleged gang rape of a class 5 student by a 54-year-old peon
of an MCD school and his associates was reported.
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NHRC issues notice to Gujarat government over death of seven
workers in Surat

https://www.uniindia.com/nhrc-issues-notice-to-qujarat-government-over-death-of-
seven-workers-in-surat/india/news/3099306.html

New Delhi, Dec 4 (UNI) The National Human Rights Commission (NHRC) on Monday
issued a notice to the Gujarat government over the reported death of seven workers in a
blast at a chemical manufacturing factory in Surat. On November 30, 2023 seven
workers died and 24 were injured after a massive blast at a chemical manufacturing
factory in Suraj. In a statement here, the Commission said it has taken suo motu
cognizance of a media report and issued notices to the Chief Secretary and the Director
General of Police, Gujarat asking for a detailed report in the matter within four weeks. It
said, "The Commission has observed that the reported explosion requires an
investigation as it has resulted in human rights violations of the victim workers". NHRC
said, "The report should also include the status of the FIR registered by the police,
medical treatment of the victims and compensation if any, granted to the next of kin of
the deceased persons and the injured." "The Commission would also like to know about
the action taken against the delinquent persons responsible for the tragedy", said the
statement.
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Death of 7 workers in
factory blast: NHRC
notice to Gujarat govt.

The Hindu Bureau

NEW DELHI
The National Human
Rights Commission

(NHRC) on Monday issued
notice to the Chief Secre-
tary and the Director Gen-
eral of Police, Gujarat, call-
ing for a detailed report of
the incident in which se-
ven workers died and 24
got injured after a massive
blast at a chemical manu-
facturing factory in Sachin
GIDC area of Surat.

‘Possible negligence’

The incident took place on
November 30th. The com-
mission observed that the
reported explosion in the
tank filled with inflamma-
ble chemicals, prima facie,
indicates possible negli-
gence on the part of the

factory management
which requires an
investigation.

In their report, which
needs to be submitted to
NHRC in four weeks, the
CS and DGP of Gujarat
have to include the status

Smoke and flame billows from
the chemical factory in the
Sachin GIDC area of Surat
where the fire broke out. AnI

of the FIR registered by the
police, medical treatment
of the victims and compen-
sation if any, granted to the
kin of the deceased per-
sons and the injured.

Details sought

The Commission has also
asked for details of the ac-
tion taken against the de-
linquent persons responsi-
ble for the tragedy.



NEW POWER GAME, Online, 5.12.2023

Page No. 0, Size:(0)cms X (0)cms.

Gujarat News: NHRC 7 i@ el Thad] favpie IRIE TR ToRTd WRPR Hi
Tifew ot fopan

https://npg.news/delhi/gujarat-news-nhrc-issues-notice-to-qujarat-government-on-
chemical-factory-blast-tragedy-1255437

Gujarat NewsXTB1d HFAIYBR AN (TTCASRAY) F ToR1d & J&I I 3R gferd
HeIFeRIP (Stoidl) B AIfed IR R 39 §:¥e AT W AIS Rure 7l g, forad [
fRUa v TarA fafaior e & 9ra fie! &) o el 718 |

Gujarat News: IS HMATUSR SANT (TITISHREN) 7 [oRId & &7 9fd 3R gfe™
HRIHGR® (STolh) & Aifcd TR R I §:¥e gel W e Rure qift g, o qRd
fRUa te v fafRHior SREM A 91 4fHe! ot 514 el 718 2|

g °eHT 30 99R &I g8 A forw wra @l &t did g1 T ot Si|fd 27 39 9| 81 g
|faepie HY dR W Afie STa-Ria XA 4 WX T ¢ H g3 U1l g1ey + hact
Tae B 3R I GUIIT ATIRATE! & IR & TaTd 361U & | TTUSMRE! geH &1 offd HR @1 7 |

TSR 3 7 Tfd SR TSRS &I Shuaie Afey IeeR IR Iwig & HidR
faega Rl Iuasy M & HeT 313 fIHRAl T Her § fF Rl & " & fafte
TAE@YUl Ugqail o R fopdt ST A1fe T | S9H Uryfie! o fufd, difsdl gRT U fafdan
SUAR & IR H faaR0T $iR Gas! SR uraa JAfaqdl & URAR &1 G3fas B J-ebRT QMd
DI T qHhdll 8 ITTTISRIT - 3 GG UeT & e fOTHGR A S a1l AT &b RS &1
TS HRATE & aR 7 W STHeR! A g, o Ig=a uuHIfad yftie! o forg =ama gHfda &
gl




AMAR UJALA, Online, 5.12.2023

Page No. 0, Size:(0)cms X (0)cms.

Ghazipur News: 22 HTg & 91¢ ST W=, T oig Raid

https://www.amarujala.com/uttar-pradesh/ghazipur/administration-woke-up-after-22-
months-submitted-investigation-report-ghazipur-news-c-313-1-svns1020-7328-2023-12-
04

3NfEER| VTR Fidarct & F IR W yd urufiie faemag & afear fafor gmm 3
ST T 71T HR1d 22 HIE Yd R 711 71 BTG H U 8 I8 F1feiep] &1 1id 81 7T ot | a9
HHATIRR SN Td AP STeT IREUT SN 1 Tl 0 SITH A IR Y1 i<l < Mo d
@11 AGIR I TSI T Rig & Aqa & wadt {1, e iR srferemedt siftdar fufor st
gretoT AU faeed ugd| S5i- UTH UU Ud GYFTES ¥ g@dis o Ruie fore
TR 1 AUt | Sl O WRast 2022 1 RI&T &5 SR & dgd IWIBYR MUTHS faemea &
T Rl Gl T SIS Il XgT UT| 7T & oed ¥hdl & & gR R TI¢ IR Pl el 3o Y|
duft T &1 G gR WRURT A IR 77| 8168 I MuraqR Hart @i & 91y Afge IRe QR
3mg RIG area (6) BT qgBR Hid & T | I TeT Bl ABR Gl B! | dgeben adl,
JepTaF Te e ISRt U JUTetd ERAY aRT 5 SRIGR! ST & =
fYPHRT fEel FHR Yo & favg TSR Hladrel & G HT gof BT AT | 39 A J DI
HRATS AR RTEIRT Ta1 1 IR RSd uReH! = ST STet TR0 Td AT HAAIBR ST
&I 97 forgex Td uikare qiied R HIRATs &t AT &1 | AFaeR ST 3R STd SREl
STANT = fore U= & Ruie witft, a8 SR 314 B | forer U=RIeH J Sid qfifa 1fed
R RUTE HiTT| 39 A § TSI U Rig & A § ugdl fié 9Hg $AR, dugy gHd W@
3R o sifrisror fafor B siferemdt sif¥rddn 3 i faran| 39 SR @ 3 Srderdt T
DI G BRI GU D Is HABINGT Td HHAMNRAT TR YFER BT HRIY a1 Y A i
feate e v 1 Aian faan| St Ui BRadt 2022 B e &7 TR F d8d WHR
Wi faeTera & ure TR Yo &1 SIS dd 8T AT Tid & §wd Thd & G- gR W
e W el P T8 A1 a1 &1 G- gR R B TR 7471 g8 T MuraqR (Aardt 9i &
1Y AT IRTBYR 3113 RiS T1ed (6) BT GaHR Hid 81 718 AT | 7 T Bl A Jdd! & Al
IEHdl 4dl, dabTaq Ws e AHRIGR Td YUt Ry IR} 3 SRier TRT &
SRRt SBRY iy $UR Yo & [9¥g YGGR Pidaret H HGH Gol BT AT| 9
T § B8 HRaTs 3R FIRTIRY 76 819 W difsd ufvert 3 gt a1a wReor wd gk
AHAIRIGR SN & U fiRadr Td uRalg afdd a HRaTs & A1 &1 | AHaIeR
STANT 3R T WG SR = e y=meq & Rad 7ift, ad S SiH- B forem
ORI A Sffa Iiifd fed &R RaiE A 39 %0 § T8IeH T Rig & Add | Tl Rict
I PUR, Siequ g a 3R Ardior sifrdzror fmfor wref siftremet sifivgar 3 S fasan
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Aether blaze: NGT hearing on Dec 8 NHRC issues notice to Chief
Secy, DGP

https://indianexpress.com/article/cities/surat/aether-blaze-ngt-hearing-on-dec-8-nhrc-
issues-notice-to-chief-secy-dgp-9054654/

The report should include status of the FIR registered by the police, medical treatment
of the victims, compensation granted to the families of deceased and injured, and the
action taken against the persons responsible for the tragedy.

Taking suo motu cognizance of the Aether Industries fire accidentin which seven
labourers lost their lives, the National Human Rights Commission (NHRC) has issued
notices to Gujarat Chief Secretary and Director General of Police Gujarat seeking a
detailed report within four weeks.

The report should include status of the FIR registered by the police, medical treatment
of the victims, compensation granted to the families of deceased and injured, and the
action taken against the persons responsible for the tragedy. “The commission has
observed that the reported explosion in the tank filled with inflammable chemicals, prima
facie, indicates possible negligence on the part of the factory management that requires
an investigation as the incident has resulted in human rights violence of the victim
workers,” NHRC stated in an official release.

Meanwhile, the principal bench of the National Green Tribunal in New Delhi will take up
the case for hearing on December 8. Taking up the case suo motu, NGT has issued
notices to the Gujarat Pollution Control Board (GPCB), Collector and District Magistrate
of Surat to be present for the hearing.

In addition to the deceased, 27 were injured in the fire that broke out on November 29 in
a solvent chemical tank at Aether Industries in Sachin GIDC.

A day after the accident, Aether had announced an immediate aid of Rs 5 lakh to the
families of each deceased and Rs 45 lakh more after a DNA test. The company has
also disbursed Rs 35,000 to the families of the 27 labourers currently undergoing
treatment at various hospitals.

On Monday, GPCB officials, factory inspector and FSL officials visited the accident site
to collect samples to probe the cause of the fire. “Currently, we have lodged a case of
accidental death into the incident,” Sachin GIDC police Inspector J R Chaudhary said.
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$IAT8 BI RN ST AHar AFaif iR ugdn

https://www.bhaskar.com/news/raj-kot-omc-mat-latest-kota-news-062503-3038358-
nor.html

Hlcl| UHYHURYE & Ud 3feag e W de HREE HI IRER 31 dax A9
AFAIIGR AN A g0 Relite Gragd! & Hgrfad Tgdidhe ek WiH &1 fRierd R
AT gof $R for 8 9l gatal = 39 Ame & Smssht o ot 7oA fean 3= 59 o o
RS AHAMEBR SN H Helars fofel & TRIe Bl & YHIISBR] Figd 3 fSgR i
o e fRrera Ruie Oh o
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faaerue SfteRt JH AMT & Jargia & a1 TATASRY!
Hifre &t yfirer fireht

https://thewirehindi.com/262931/post-retirement-controversial-top-cop-rakesh-asthana-
lands-nhrc-monitor-role/

Hdftars a9 Heters fdarg &1 dax ol J X5 faeah & Jd gier e BT SR Bl
&% A YaTgd & S1G AP AFATUGR SN & I1d TR ARl # ¥ T & U H g1
. 3 MmN H afTdparg faRieh, Tveie <o iR amdd SaTe ¥ Teifid e S & R
5 faeeh: o aug H faaTerug ey g faecht & gd o Sigad AhRT SIRATT Bl bg
PR A YAT-gI & 18 & HRIHR & [0 I8,

2018 T H1g o &GRT (AS13M1S) & faRIY o= & =0 F SRUMT, Sfid Tol! & dabTaT
SR 3MTdie aat & 91y gU faare & =M 9. TaT iR SRUMT aHI IR Hatens A RyaaR:
3R STERAT T T SRIT T 1. SFgaR 2018 H T TTRIHT TR JAATS HRd U I DI
IR BT Gl TR A BI Bl U1 918 T St 2019 T GYHAT A8 T DT L& areit
TS IANYDHR U AT A a01 b1 = g 4 gel faar o,

d9 T os WeRI H Farn 7 U7 f At R # 2 ifdemiial & g fAdeedt & sRum
SR P gHRN WMBR H §s U fial 9.

Hetars & Ygd §U SR dRIs! 39T & dRT "lerd $i ofid & HRT o 7= | g ¥, fors
A & e [ oIk AP ST &d (}Te7e) T re] UNTe aTed SR 2,

S[ATs 2021 B TUFHA 1 &I aTel bfa-e &I Agfad Qilfd = 1984 99 & HRdT gferd
T (SMSUTTH) HRABRT ST BT YaI-gd 514 ¥ IR e ugad Adee fga & faed
e U9 & =0 8 g1 41, 3 (gfad &1 AT oo gu R Jmset aarad g S
B A g raTag § AIIHT SRR .

U I BRad! | =Y Srarerd A I8 ded U AT DI GRS o fean o ag amen FRde g1
1 4ifeh 98 TS 2022 T U J YaT-gd a1 T 3,

22 IR Bl B WHR UM DI AP AHANIBR AN (TTTISHREN) & A1d o=y
A HY TP & TUHAUY 15 6.

< e TRD 1 T RUIE & SR, 3RYTT TITISRE & 3fTddvare, Jiueiied il
3R ardft IuaTe ¥ Tefda e o & &t AR S,
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22 TR & 3R F A=Y Ay & T4 § oM =19 M € S0 SMRUTTd BRI Gh
g, ATy B, T 3T, 3R I, AR 3T 3R SaiegT Ryefen i wnfara
e,

ROET & Fe1 T § % ogl Govx 99T TIUasRE! § WRaR SRIdl SR SR
geferol 1 TR 3T STHERT JUTa, a8t Siffrary SifligrE siaarg uRddH, Taiavur 3R
OISR Haedt Gl &t AR B,

URIN® e oY AR & forT Iory 3RraTe o1 UHRT ST 7747 8. 98t 3iReb ITHT AT
U, WWgar deth & fou a9 ARy 817, AR SATH IrdviiHe Wy, TR SaHTd,
TISHTSAI-USH 3R AHall Garsil & A B G@E BT, ST RISTAHT TSI, ISR
3R I B R B,
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X B @R | JRA I U fATpie: THTIR A ToRd AR $
Aifew St faran, IR g | 9 Ruike

https://hindi.latestly.com/agency-news/surat-chemical-plant-blast-nhrc-issues-notice-to-
qujarat-government-seeks-report-within-four-weeksr-2004603.html

Get Latest %ﬁ HHTHR, Breaking News on India at LatestLY %Eof Tl@’q AFANYBR ST
(TTUTSHRAT) = TORTd IRBR DI ATy STRT R TR (U I8 FH{0r 9893 § faxpie 3 91
4P B! Hid B AHR IR g H faga faie At ]

Tt faeedt, IR fAHsR AP AFETIeR ST (TTT=SREN = ToRId IRGR B ifeq SR
R PR Fa varA Fafor @z & fawpsle § 9ra 4fie! ot Jid & de) IR g9 | faxgd
frare it g 13maT A Far fs I Hifsar &) 39 TRl R Wa: I3 foran forad w1 man @
& 29 FdTR Pt 3T g1 H I1d 4! o A1 81 TS 7 3R 24 AN IO B TCISAART &
HdTfae, T8 U T4 fob Saa-Rid Tama! ¥ R ¢ H widd fawmie yd evar 993 & uded
B 3R Y Tt T3 THIfIT AToRaT! 61 Uhd ol &, oI i Bt SagwdI g |

TATISRY A Dl fob 39 e & gRuMRa=y §ifSd 4ffd] & GHafdeR] &1 Sccia- gafl
8 ITTU RT3 ORI & T 9d 3R Yoy HeTHeRID (Sloid) ®I A Skl #xd aR
% § RO 37 & foU g1 § ITTUa et A &gl fos RUiE o gfera o gf mnufiest ot fRufq,
Hifsdt & fafera STeR iR afe gaw! SR ar! & uReH! & B18 gander f&ar m g, d
I Ht o7 IHT 1T Iy ¥oH
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ol TaIel IS gToid § Hid HIHl Bt ghihd ST ATai UbR
3ITORT

https://www.bhaskar.com/news/jha-ran-hmu-mat-latest-ranchi-news-033501-916184-
nor.html

feTeRwSl Fagel SRS IR gToid H Hid! 4 Jg HHdl & dTs AP AR ST
HA| TP [ATT ST B CTH A1 3R 313 RdaR & IRW S <% ThaH, yaf § &a
T | IGHTEH SN & S{ehe FReY TaUld G §UIR Dl g 10 §of Hl | Ugd i 15
ATHG! &1 gAaTs I | THE/ToE I 8T 69 FRieral W ot geit JaTs grft | TSaR &I Yae
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& T 96 B ot | 3 ¢ fel 7 3 fogeff R faaR-faai F e fea s di s 9 4.30
ol 0 ToSiae Yo & 93 gl | ST Iod & ST SSRY, T Ifad, T8 Ifad, StefT,
3{TSoN HIS[G X8|

faTa=i 9 514 AP B HIAT YTWST

TR 514 TRIG TR Jadh| B Tael ST TRSR BRI I 81 § | HicTerd! fid
feTe=i ST $Xiege 7 39 gad| &I 50 IR U AR &l ARG $UY b &+ PT ATerd
e | 3= g o man o1 o ugd 3 sneradur drr e, iRk sy uiferdt & dgd
Tt o &t ST 918 H I R foRT 481 Heid BRI H BIeRT SerierH & Rk § &g
T 7T 1| g8 HrEa [aum=ayT o arae 36711 faexM o1 Fowe fRuaR ot gom| goear
SR B

TR W gTaTs

TR-BICASNR HREH! T 16 Y, FY3AT ASTIG], AT dReb], TIHEH/THT A, Yo TaRH
fexraa & diq enfe|

g A AT H
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